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SECOND FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

OPTUS LAMINATES PRIVATE LIMITED OPERATING IN

LAMINATES INDUSTRY AT PRANTIJ - HIMMATNAGAR, GUJARAT
(Under sub-regulation (1) of Regulation 36A (1) of the Insolvency and Bankruptcy

Bank of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016

Name of the corporate debtor along with
PAN/CIN / LLP No.

RTICULARS

OPTUS LAMINATES PRIVATE LIMITED
CIN : U20210GJ2004PTC044949
PAN : AACCT1230G

L]

Address of the registered office

Registered Office : Block-B, 903 & 904,
Solitaire Corporate Park, Nr. Divya Bhaskar
Press, S.G Highway, Ahmedabad-380051
Factory Premises : Block/Survey No. 197/B
and 198 (New Block/Survey No.836 and
837) total land admeasuring about 6778 Sq.
Mitrs. (without construction) and 18818-00
Sq. Mtrs. with construction thereon situated
at village Sonasan, Taluka - Prantij, within
the limits of Sonasan Gram Panchayat,
District-Sabarkantha

URL of website

https:/isites.google. Inakshatrai
P g00g P

(ot

.com

Details of place where majority of fixed
assets are located

Taluka - Prantij, District - Sabarkantha

Installed capacity of main products/services

talled Capacity for turing -
1,75,000 laminate sheets per month

Quantity and value of main products/
services sold in last financial year

Corporate Debtor has earned revenue of
Rs. 38.55 Crores in FY 2020-2021 and details
thereafter are not available at present.

Number of employees / workmen

Nil. The Corporate Debtor is not operative
since June 2022.

Further details including last available financial
statements (with schedules) of two years, lists
of creditors, are available at :

Details can be sought by sending mail at
optuslaminates@nakshatraipe.com

Eligibility for resolution applicants
under section 25(2)(h) of the Code

Can be obtained by emailing at :
optuslaminates@nakshatraipe.com

10| Last date for receipt of expression of interest | 09th May, 2024

11| Date of issue of provisional list of 13th May, 2024
prospective resolution applicants

12| Last date for submission of objections | 18th May, 2024
to provisional list

13| Date of issue of final list of prospective | 21st May, 2024
resolution applicants

14| Date of issue of information 23rd May, 2024
memorandum, evaluation matrix and
request for resolution plans to
prospective resolution applicants

15| Last date for submission of resolution plans | 22nd June, 2024

16| Process email id to submit EOI optuslaminates@nakshatraipe.com

Date : 25th April, 2024

IP Jigar Bhatt

IP Registration No.: IBBI/IPA-001/IP-P-01917/2019-2020/13005
For, Nakshatra Insolvency Resolution Professional Limited

IPE Registration

No.: IBBI/IPE-0018/IPA-1/2022-23/50017
Resolution Professional
Optus Laminates Private Limited

(Company undergoing Corporate Insolvency Resolution Process)

Place : Ahmedabad

AFA Number : AA1/13005/02/240125/106805

AFA valid up to.: 24/01/2025
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